NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

Co. Appeal No. 132/252(3)/NCLT/AHM/2018

Name of the Company:

(Creative Infracom Pvt Ltd)
V/s.
ROC, Gwalior.

Section of the Companies Act: section 252(3) of the Companies Act, 2013

S.NO. NAME (CAPITAL LETTERS) DESIGNATION __ REPRESENTATION SIGNATURE

2.

ORDER

PCS Mr. Shilpesh Dalal is present for the Petitioner.
- LA~ _Representation of the ROC is received.

Order is reserved.

MANORAMA KUMARI HARIHAR PRAKASH CHATURVED ﬁ
MEMBER JUDICIAL

MEMBER JUDICIAL

Dated this the 24* day of August, 2018




